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GOVERNMENT OF INDIA 
MINISTRY OF HOME AFFAIRS 

it 

New D e l h i , t h e 2 1 s t J n n e , 1985 . 

NOTIFICATION 

GSR In e x e r c i s e of the powers 

con fe r r ed by sect ion. 6 of t he Goa, Daman and Din 

(Admin i s t r a t i on ) Ac t , 1962 ( 1 of 1962) , , t h e C e n t r a l 

Government hereby extends t h e A g r i c u l t u r a l Produce 

Cess A c t , 1940 (27 of 1940) , to t h e TTnion t e r r i t o r y of 

Goa, Daman and Din . . 

'(J4P 
£~ No.Tr-11014/6/83-nTL J 

-. 

(H.V.GOSWAMI) 
JOINT SECRETARY TO THE GOVT. OF INDIA. 

The Manager, 
Government of India Press, 
Mayapnri Industrial Area, 
Ring Road, New Delhi. 
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